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collected and will be laid on the Table
of the House as S90n as it is available.

D~tribution of Revenues

159. 8hri B. C. Kamble: Will the
Minister of Finance be pleased to state
the amount of Revenues distributed
to each of the States by Union. Gov-
ernment during last five years?

The Minister of Finance (8hri T. T.
Krishnamachari): A statement giving
the information is laid on the Table.
[See Appendix I, annexure No. 75].

Mysore High Court

160. r88hrh~ MvOhamed.lmam:l rr ajpayee:

Will the Minister of Home A1fairs
be pleased to state:

(a) the number of judges who have
beep working in the High Court of
Mysore since November, 1956;

(b) the number of cases pending in
the High Court;

(c) whether there have been pro-
posals by the State Government to
appoint more [udges;

(d) jf so, how many more judges
are proposed to be appointed; and

(e) the re~sons for delay in regard
to this?

The Minister of Home A1fairs
(Pandit G. B. Pant): (a) 3 Judges
worked on the Bench of Mysore High
Court from 1st November 1956 to 23rd
November 1956; 4 Judges worked
from 24th November 1956 up to 23rd
Marc~ 1957 and 3 Judges have been
working since that gate.

(b) 7419 cases were pending in
the High Court on 30th April 1957.

(c) & (g). The State Government
made proposals for the appointment
of more Judges. One permanent
Judge and one temporary Additional
Judge have recently been appointed

by the President. Proposals for the
appointment of more Judges are
under consideration.

,(e) Owing to changes in the Minis-
try, the reorganisation of States and
general elections, the State' ~utho-
rites had te give some time to the
for;mu.1atioIl of their proposals.
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